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MR DEPUTY-SPEAKER You can

continue on Monday

15 30 hrs
COMMITTEE ON PRIVATE MEM
BERS’ BILLS AND RESOLUTIONS 

Thirty-Ninth R eport

SHRI BANAMALI BABU (Sambal- 
pui) I beg to mo\e

‘ That this House do agiee with 
the Thirty-ninth Report of the 
Committee on Pnvate Members’ 
Bills and Resolutions presented to 
the House on the 9th April, 1974
MR DEPUTY-SPEAKER The 

question is
‘ That this House do agree with 

the Thirty-ninth Report of the Com
mittee on Private Members’ Bills and 
Resolutions presented to the House 
on the 9th April, 1974”

The motion was adopted.

15.30| hrs
RESOLUTION RE POLICY REGARD
ING PRICES AND AGRICULTURAL 

PRODUCTION—contd 
MR DEPUTY-SPEAfcER The 

House will now take up further dis
cussion of the following Resolution 
moved by Shri Madhu Lunaye on 
the 15th March, 1974'—

‘ This House is of opinion that the 
Government should re-cast its 
policy with regard to price and 
agricultural production in such a 
way that—

(a) essential articles of con
sumption sell at l}f times the cost 
of production, including transport 
charges taxes and profits,

(b) there shall prevail parity 
between the prices of industrial 
goods and agricultural produce;

(c) fluctuations m foodgrains 
prices of more than 15 per cent shall 
not be permitted;

(d) the Government shall take 
the responsibility of purchasing 
cotton, sugarcane, raw jute, food- 
gians and other produce at sup
port prices which may take into 
account the cost of production plus 
a reasonable margin for the farmers;

(e) electricity rate per unit for 
agricultural purposes shall not be 
more than ten paise, and

(f) fertilizers shall be made 
available to the Kisans with land
holdings of less than ten acres at 
subsidised rates and the irrigation 
rates shall be reduced by 25 per 
cent ”

Altogether, 4 hours were allotted and
2 hours have already been taken and 
the balance available is 2 hours Shn 
R R Sharma was on his legs on the 
last occasion He is not here today 
Any other hon Member wants to 
speak?

SHRI B K DASCHOWDHARY 
(Cooch-Behar) I would like to 
speak The resolution deals with 
very important aspects of policy 
There is no denying the fact that all 
of us are very much concerned about 
the high prices of essential commodi
ties and the present economic situa
tion m the country 
1632 hrs.
[ S h ri N w\ a l  K ish o re  S in h a  in  the 
C h a ir]

As I said, this resolution coveis 
almost all the items which are very 
much required by the people in the 
name of essential commodities and 
essential items But before I speak 
on the resolution proper, I would just 
mention one or two word® On the 
face of it, it appears from the reso
lution that we should increase the 
prices to the extent of 1£ times cf 
the cost of production, keeping
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view of the cost of marketing and 
other things 1 feel that this is too much 
on the high side The basic spirit be
hind this resolution is that the prices 
of agricultural commodities and other 
essential commodities should be so 
fixed that there will not be any scope 
for manipulation in the matter of 
prices, and Government must have 
their own pricing policy T0 this 
extent this resolution is really worth 
considering

One of the reasons fr»r the commo
tion in the body politic today *hat we 
are seeing m society today is the fact 
that the poor people are the most 
Jiaid-hit, as we often times discuss 
here and the one reason which is ad
vanced for this is the high prices of 
essential commodities including agn- 
cultuial produce

Knowing full well that a laige sec
tion of the population, nearly 70 per 
cent are depending on then own 
agricultural products the first thing 
that should be considered is that the 
prices of these products should be so 
regulated that the pooi people and 
the farmers aie not haid hit in the 
process of growing their pmduce m 
various forms and vaueties But 
what do we find’  Under the plea of 
market mechanism, and m the 
absence of any consistent policy it 
has become very difficult to have a 
comprehensive pricing pohcv

I would like to quote m this con
nection from para 1 112 at page 16 of 
Part II of the Draft Fifth Fi\e Yeai 
Plan It says

“The policy governing agricultural 
pricey if piopsed to be carefully 
designed In designing this policy 
two mam considerations are intend
ed to be pointedly kept in view "

'Firstly, while price policy is re
cognised as having a role in provid
ing incentive for sustained and 
higher production, it can be effective 
essentially as a complementary 
measure to other programmes for 
increasing the agricultural pro
duction. Secondly «  discriminating

manipulation of intercrop price re
lationship can help to induce the 
farmers to plan the production of 
different crops m line with tne 
estimated demand The price policy 
has to be particularly tailored v ith 
care in respect of such crops as to 
have too high supply elasticity’

The spmt of the Plan document 
which after careful consideration the 
Planning Commission the hon Mem
bers and the hon Ministers too have 
adopted is nothing counter to r )r 
against the spirit of the Resolution 
moved by my hon fnend

So what should be the position’  
The pricing policy should be suet <*s 
to take into account two points tl ere 
may not be over supply and there 
must be a direct relation between tie 
cost of pioduction of agricultural com
modities and the prices of other escen*- 
tial commodities But as a matter f 
fact we find m some case* that t is 
lelationship is not there, nor main
tained by the pricing policy of tne 
Government
Here I would like to bring to \oa* 

notice the effect 0f lower pirces l^r 
Jute and how it has ad\eisely affect
ed the Jute growers Jute is one of 
the most important items of oui ex- 
pojt which gives us the largest &h<ire 
of the foieign exchange earning But 
I find that the Jute gtowers have 
been doomed for a few decades to
gether Nowhere has the spirit of t1 e 
Resolution been observed m regard to 
this commodity I would be happiei it 
in future undei the leadeiship chiec- 
tion and guidance of the hon Plann ng 
Minister the new pricing policy is s j  

formulated as to b<*at a relattpn bet
ween the cost of porduction of agri- 
cultuial commodities and the cost of 
othei essential commodities

We find a certain commotion now -a- 
dajs in the rural aieas We find that 
whatever the farmers and growers 
produce after selling them the 3 leld 
therefrom is not enough for them to 
purchase the other essential commo
dities they require for their livelihood 
in regard to the everyday necessities
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of life. This conclusively proves that 
the value of their produce is not com
mensurate with the market price. As 
a result, what happens? Even after 
working for months and months to
gether, for years and years together, 
they are not in a position to make both 
ends meet. They always remain in 
debt. By and by they have had to 
part with their properties, their land, 
their cow, their everything. This is 
the basic reason why we find today 
that the poor are really getting poorer.

We have gone through some of the 
recent recommendations of the Agri
cultural Prices Commission. But I 
must categorically say that the stand
ard maintained by the Agricultural 
Prices Commission in the matter of 
fixing prices of agricultural commodi
ties, particularly, wheat, cotton and 
Jute is different from what it should 
have been. I would quote from the 
Report submitted by the Agricultural 
Prices Commission on price policy for 
raw cotton for the 1972-73 season, 
cage 11, paragraph 18:

“For 1971-72, the Commission had 
recommended a minimum support 
price of Rs. 326 per quintal for lint 
of 320-F variety. On the basis of 
the ratio of lint to kapas prices 
varying from 2.1:1 to 2.5:1, the cor
responding prices for kapas would 
range between Rs. 130 and Rs. 155 
per quintal yielding an average of 
Rs. 142 per quintal".

“The average price, it would Be seen, 
Is comfortably above the cost of 
production.** But in the case of Jute, 
unfortunately, the Commission could 
not find out any conclusion as to what 
is really the cost of production. And 
most mysteriously, they have men
tioned that as there are difficulties to 
find out the per capita cost of produc
tion of jute, they have Just assessed 
the cost considering the last year's 
price, giving a certain margin. Even 
in their own admission— 1 quote from 
page 3 of the Report on the price 
policy for jute for the year 1972-73 
season—“the index number of the

wholesale price of jute dropped by 
13.5 per cent from 56.1 in April. 1971 
lo 135.2 in August 1971. Heavy rains 
and the consequent floods in Assam, 
Bihar, Orissa West Bengal, further 
accentuated the fall in prices. Being 
unable to save it from fioodwater and 
also fearing a further fall in prices, 
the farmers were eager to sell their 
crop.” Then they say that “the index 
number of the wholesale price regis
tered a further decline from 135.2 in 
August to 117.9 in November, 1971. 
And having considered this steady fall 
from month to month, up to the month 
of November 1971, they had concluded 
that even with a little margin In the 
absence of any particular cost struc
ture will satisfy the jute growers at 
the price fixed UP at Rs. 115 per quin
tal. Of course, we do not agree with 
the report. Thanks to the Govern
ment—though not very much—with 
qualified thanks, I must say—-they 
have increased the price at a very late 
stage from Rs. 115 per quintal *> 
Rs. 157.60 per quintal at the mill gate 
at Calcutta. Now, there is a difference 
between the price at mill gate in Cal
cutta and the actual price in the 
primary market. As you know, Sir, 
coming from one of the jute-growing 
area, the mill gate price in Calcutta 
and the primary market price, there 
is a large difference. The hon. Mini
ster in his report, as has been received 
from the officials, said that there will 
hardly be 10 to 12 per cent difference. 
But, as a matter of fact, the differences 
ranges from 35 to 55 per cent or even 
60 per cent in some cases. What is 
really the price even this year re
ceived by the jute growers ton the 
interior parts of Bihar, your State?
I was told by my friend, Mr. Md. 
Jamilurrahman the other day, that 
even in this year the prices went 
down to an extent of nearly Rs. 27 
per maund whereas according to your 
own price, whatever rate you have 
fixed Rs. 157-60 per quintal at Calcutta 
with 10 to 12 per cent or even 15 per 
cent—taking into account the charges 
for transportation and other thing*— 
even according to that rate, pfcr maund 
it ought to have been to the .extent o f 
nearly Rs. 60 to 70.
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MR. CHAIRMAN: That happens 
when the JCI stops purchasing. Can 
you throw some light on the activities 
of the JCI?

SUB B. K. DASCHOWDHURY: 
Thank you. I am happy that you are 
also showing adequate interest in this. 
Before coming to the part played by 
the JCI as they had stopped purchas
ing—, I will say a few words about 
the price policy. This is what they 
quoted from the latest report for the 
year 1972-73 of the price policy, fixed 
by the Agricultural Prices Commission 
for the commodity of jute. What is 
the latest report? It is very shocking. 
On page 88 of the latest economic 
survey, the figures are given. In 
December 1972 the wholesale index 
of prices of raw jute stood at 163; in 
December 1973 it came down to 123. 
The index number of cotton rose Trom 
187 in December 1972 to 294 in Decem
ber 3973; similarly the index number 
of edible oils rose from 248 in Decem
ber 1972 to 348 in December 1973. The 
prices of all essential commodities had 
gone up by nearly 60 per cent or 80 
to 90 per cent while in the case of raw 
jute it has fallen from 163 to 123. You 
rightly pointed out that it was the 
duty of Jute Corporation of India to 
arrest the price fall by giving at least 
minimum price of Rs. 157.80 per 
quintal. But they did not do that.

Replying to the demands for grants 
of his Ministry, the hon. Commerce 
Minister said that with some trouble 
and great difficulty it was only in 
November or December that some 
moneys could be got released by the 
Reserve Bank of India. He did not 
say in these words; but this is the 
impression. I have gathered from 
what he spoke. I am not imputing 
any motive to any person, but pro
bably at the initial stages the officials 
of the JCI had some understanding 
with jute barons; they did not go to 
the market at the right time and the 
?ute growers suffered. Later on when 
we raised the issue here on several 
occasions and the JCI was instructed 
to go tr> the primary market and open 
mor* and more centres and give im
mediate relief t0 the jute growers, the

JCI pleaded that they had no money. 
From what I could understand from 
the hon. Minister and also some offi
cials of the JCI it seems that the JCI 
has got a programme of opening more 
100 branches in jute growing areas in 
Tripura, Manipur, Bengal, Bihar, 
Assam, Orissa and U.P. Even today 
we hear so. How long time are they 
going to take to implement this? Why 
are they not making up their minds 
about opening purchasing centres and 
giving relief to the people?

In our country the jute industry 
has got a tradition of more than 100 
years. On a number of occasions they 
have decided what should be the price 
of jute? Everyone knows that there 
is parity between paddy price and 
jute price in the ratio of 3:1. The 
Bengal Land Revenue Commission 
headed by Sir Francis Floud investi
gated into the question: what should 
be the jute parity between jute and 
paddy prices and came to the follow
ing conclusion: ‘Of the price of jute 
were to remain at Rs. 7 or 8 per maund 
and the price of paddy about two 
rupees and eight annas per maund...
- ’’—nobody could think of it now-----
"we think there should be little com
plaint from the agriculturist commu
nity in regard to the price of jute.** 
The Flood Commission made this re
port in 1940 and said the parity was 
thus found to be, three maund of 
paddy is equal to one maund of jute. 
The price being those at the primary 
level and that is the price the farmer 
should get. That was known to all 
But, Sir, since Independence we have 
seen that the entire structure in re
gard to the price policy of jute has 
been changed from time to time. 
Now, it was said that jute is a com
modity which is not consumed in the 
country. Whatever that we manufact
ure out of jute, should be exported. 
It must enter into competition in the 
export market and in the international 
market. Very good. But, there Is 
one aspect. The jute growers, the 
poor jute growers, who are giving us 
a larger foreign exchange to the ex
tent of nearly Rs. 300 crores, their 
condition, their per capita cost of 
production and all these things are to
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consideied. But, at the same time, 
prices of jute goods and commodities 
must bear a relation to the price in 
the international market. Having 
said so, how is it possible on the part 
of the Government to impose more and 
more restrictions on export or in other 
words to earn more foreign exchange 
and tell the poor jute growers that* 
here is the money; out of this Gov- 
renment may impose certain duties 
known as export duty’. It ranges 
from Rs 80 to Rs. 1500 on various 
commodities in a gxtded level. During 
last year, the export duty on 
carpet backing was released to a 
certain extent and it was expected 
that because of this relief given, the 
jute goods will become competitive 
abroad and in return the mill-owners 
may be in a position to purchase jute 
even at a higher rate But, this year, 
though the jute growers are not getting 
the proper price, the policy has been 
completely reversed and export duty 
has been re-imposed.

But Sir, we do not find the same 
standard in the policy in regard to 
cotton Hon Minister knows it very 
well. Cotton growers, particularly in 
the western areas like Maharashtra, 
Gujarat, Rajasthan and Punjab and 
to an extent, may be Haryana too, are 
mostly favoured. I am happy that 
the cotton growers at least are being 
given their remuneration; their fair 
price. They have been given a fair 
deal, I am happy But, I am not happy 
at a ll... *4|

SHRI MADHU LIMAYE (Banka): 
Even cotton growers have not got a 
fair deal

SHRI B K DASCHOWDHURY: 
Well, prices of cotton have gone up to 
a large extent If more prices are 
to be given, I do not mind What I 
would like to say is, the same stand
ard should be followed in jute also. 
Despite the fact that cotton prices are 
going up higher and higher, from day 
to day, from year to year, prices of 
cotton or raw cotton have also been 
fixed at a very higher rate.

But, hare we find, Sir, knowing 
fulijr well that prices of jute and raw 
jute are coming down and down and

the poor growers are hard hit, yet 
the Government seems to be un-ner- 
ved on the plea that they do not have 
a particular cost structure and per 
capita cost of production and they are 
not in a position to fix the price of 
jute more remunerative. That seems 
to be rather mysterious. Not only 
that Cotton textile has been made 
competitive m mtemational market by 
giving several incentives as cash sub
sidies even for the import of cotton, 
subsidies or other • financial arrange
ments through Indian Cotton Mflls 
Federation, import entitlement and 
many others Sir, in the Estimates 
Committee Report for the year 1972- 
78, in the Fortieth Report, it has been 
said that it was strange that cash sub
sidy to the extent of nearly 90 per cent 
of the FOB value was given for cetton 
textile even after devaluation De
valuation was done with the expec
tation that our commodities will have 
a favourable market in international 
competition But even after deveiu- 
ation, subsidy was given to the extent 
of 90 per cent That is on record. 
Here is the jute industry We find 
that the Government is very much 
eager to take the share of the poor 
man’s money by putting extra export 
duty I do not mind if they realise it 
from the millowners or the jute 
barons But what about proper prices 
for the jute growers’  Why are they 
so hard hit? The other day when I 
was speaking on the Demands of the 
Commerce Ministry, I read one pore** 
report The press people interviewed 
some educated jute growers and given 
their feelings This appeared m the 
Jugantar dated 4th March, 1974 It is 
in Bengali:

,,frofta?n srrvr srmT t o  i 
trrcm* ir* m  «nr fartfr **f 
f f a m  ^rr i 
v w r  q'T ^  <yre finir sFT-srrfT? *r*r 
STI?T qTOTT (Of ssjt

m  fartfr sftrt  
tRtfH qrrft i . . .

Before independence, it was known 
to us that by selling 1 maun4 of 
jute, we used to get 8 maundg of
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paddy Even after independence 
we used to get 2| maunds of 
paddy But this year, by selling 2 
maunds of jute, a person like Rahim 
Sheikh, an old farmer of Sitalkuchi, 
could not purchase even one maund 
of paddy* It is a very pathetic picture 
This is what bas been said by the 
jute giowera to the pressmen I do 
not want to quote the rest m Bengali 
Old Rahim Sheikh and others fuither 
said, we understand that Government 
will not do anything for us We 
understand that the political leaders 
will not do anything for us The 
political leaders will only clamour 
for higher wages for those who 
art working m the factories Let 
uh stop giowing jute When the mills 
will be closed, the political leaders 
■will come to realise their stand When 
we will not grow jute and when there 
Mill not be any surplus for export, 
the Government of India wil cotne to 
ils senses when we will lose Rs 300 
croies of foieign exchange1” This is 
then feeling 

The spirit of the resolution is worth 
noting The poor people who grow 
these agricultural commodities have 
to purchase the essential commodities 
like pulses cloth edible oil, etc In the 
eastern region, jute is grown, but it is 
short in foodgrame edible oils, cotton, 
and other things All these things 
they have to purchase at fantastically 
high prices As a result, their miser
ies need no further explanation to the 
Government I would simply appeal 
to the Government that in view of this 
polrcj decision we have taken, as I 
quoted earlier from the Plan Docu
ment II don’t allow these poor people 
to be exploited more Don't allow 
another famine in the eastern region 
where the jute-producing areas are 
Somewhere near famine conditions 
have started Because of these low 
prices, people have no money to pur
chase their essentia] needs In the 
coming months—Jure and July— 
what will be the condittion, God only 
knows You must come to the help 
of these poor growers to come out of 
their miseries, whatever had beejx done 
a  the past If you go on calculating 
«n a very latlonal basis, for 'the last 

or 23 years, In "West Begal at the
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time of partition, the jute-giowing 
areas were to the extent of 2 7 lakh
16 hrg.

acres Now it is 12 lakh acres Of 
these 12 lakh acres extra 9 3 lakh 
aties 01 even loughly one million 
acres have been conveited from paddy 
to jute What is the result? You are 
jetting more foreign exchange But 
these people are getting less money 
Kindly consider this If you are not 
m a position to give them a fair price, 
then jute production will be completely 
stopped The total jufe production m 
oJr country is to the extent of 80 lakh 
bales in the last year According to 
a forecast of the Jute Development 
Committee the production this year 
will be hardly 60 lakh bales In the 
faiuif vcars it will go down in tus 
way and untrmately we Mill lose the 
raining of foreign exchange mw 
earned by this commodity Kmd'y 
tonsidei the pangs and rm&eries of 
the jute growers and give them a re
munerative price Justice was not 
dene to them m the past Durit g 
the last 20 to 23 years the jute growers 
have lost to the extent of R« 1,500 to
2 000 crores for not getting a remune
rative price for their produce in rela
tion to the other essential commodi
ties After fixing that remunerative 
puce you supply them essential com
modities like oil, rice kerosene and 
other daily requirements, maintaining 
the parity of prices of those essential 
commodities

With these words I would appeal 
to the hon Minister to take certain, 
steps a urgently as possible to relieve 
the sufferings of the jute growers 
Otherwise a revolution will take 
place which I cannot say here very 
loudly But look to the writings on 
the wall Something is brewing from 
which there is no escape, if we fail to 
take coriective steps immediately

SHRI RANABAHADUR SINGH 
(Sidhi) Mr Chairman, I am m full 
agieement with the intention of the 
Resolution, which is under discussion 
All the sue or seven points mentioned 
here appear to be most necessary and 
the sooner these points are attempted 
to be brought about the better It
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would be for the country. But I fail 
to understand as to how this whole 
exercise is to be attempted. The Re
solution says:-

“the Government should re-cast
its policy with regard to prices and
agricultural production./’

All that I want to say in this respect 
is, it appears to me to be absolutely 
impossible. Whatever might be the 
recasting of the policy, if the exec
utive machinery that Would carry out 
the policies remains the same, these 
would be Utopian dreams.

As I look at it, the present situation 
that obtains in our country is a strange 
one. When we look towards agricul
tural production, the whole attitude 
of the Governments has not changed 
since the time of the British period 
when the commodity committees were 
formed. If you would recall, the 
commodity committees were formed 
merely with a view to increasing the 
production of those goods in this 
country which would feed the mills 
of Nottingham and Birmingham. With 
this object they were spending crores 
of rupees. If we set apart a vast 
amount from our plans and budgets 
to increase the production of grains m 
our country, the approach is the same. 
The approach is that the production 
must go up. It is not to be exported 
to any other country, but it has to be 
put into a buffer stock so as to be able 
to meet the needs of the urban part 
of our population.

I feel, herein this Resolution should 
haw also taken into consideration the 
possibilities of changing this attitude. 
In this respect, I have a suggestion to 
zn ake that whenever an attempt is 
made either to increase the produc
tion specially on the farm front or an 
attempt is made to have an equitable 
distribution of foodgrains or other al
lied commodities which are basically 
necessary to all the people, whether 
they are in urban or in ruaral areas, 
there should be a method evolved 
whereto the apathy of the civil
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servants towards giving these basic 
sei vices to the people who are least 
able to help themselvs has to change.

This is a big task. It is not so> 
easily done. It is because the whole 
attitude of the civil service today 
has been alienated from the main
stream of our country. Theirs is a 
fixed cadre; theirs is a fixed pay; 
theirs is a fixed life which they keep 
befoie them. They have the least 
amount of necessity to see whethare 
the 'job they are given is done in a 
proper spirit. I am sure that on 
paper, the job is done. It is this 
difference between the paper and 
the spirit that is causing this hard
ship. For this, the only possibility 
that appears in the context of things 
is that the people themselves sheuld 
somehow be involved in the task that 
is purely in the field of civil servant. 
Unless this is attempted, unless some 
mechanism is evolved by which this 
is possible, all these big pious hopes 
are rather frivolous.

Then, if we take the exact number 
of the civil servants we have in this 
country and, on the other hand, if we 
have a look at the vast amount of 
population which they are supposed 
to deal with and serve, the ratio is 
tremendously great. Without 
blaming the people as such, the civii 
servants as such, it is physically im
possible for one man the Collector of 
a district, to look to the needs of 7-8 
lakhs of people in a district. The 
bureaucratic red tapes are involved in 
it. There is hardly any need to men
tion about that. Unless this country 
takes a fresh look at the whole af
fairs. unless this country is willing 
to move head of the present arrange
ment, all the efforts in the socialistic 
field are going to be absolutely nul
lified.

When this effort is thought about, 
when this exercise is attempted, one 
thing that must not be lost sight of i* 
that even today, in our villages the 
people as such are not mentally ready 
or their genius is not suited to this, 
method which is called democracy
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by majority. Invariably, with your 
background in the rural areas, Sir. 
you know that since the inception of 
the gram panchayat laws in the* rural 
countryside, since the time when 11 
members of a gram panchayat were 
able to overrule 9 members, if there 
were 20 members in a gram pancha- 
yat, it is from that date that this law 
apples to the villages that we have 
the broken villages on our hand. If 
we look to the time when there were 
panchayats operating in all the 
villages, in our country, much before 
democracy might have been known 
in Europe, then We can see that the 
panchayats of the villages, at that 
time, were able to look after their 
needs. They were probably more 
socialistic in their approach than what 
we have today in the name of ad
ministrative set-up and that was pos
sible because, at that time, the pan- 
chayats operated on a rule of con
sensus which we have lost So, all 
that I seek to add to this Resolution 
is this. The objectives are good; 
they are perfect; but if they have to 
be achieved, it should be added on 
that the present administrative ma
chinery should involve the people can 
the basis of consensus to carry out 
these needs.

^  (q f^ r r )  •

wfonft t  *r wft jprpn* 
f  i

% 3ft S fV  fa*TFT ft,
5*r *r i

yt %tt ft ftF %
«T¥ f H i 4  m  «tpt

i x  t o t  ,vr|t f w  t o t ,  w w  
fanrr t o t  s*r  wrr %% * n f  srrqrc 

wft ?pp 5 #  f*F=r cit »tt

^  fwrr i
ft i
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v W n ft ?  nrtfirin ttc sre ?  i

m  tfap  ^  ft fa  ?rnr
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^  ^  Tfft cw ft ^
f w  TOT — F̂TT fqneR- *TFT % 
^  ^ ’Elk ^
% rsrnr 7m«TR: ^  ^rr^cftw w  
o ft^ r  fJT^Prq^ f̂ F

w t  f?rr ft, «pt
^ ^51#  qrf̂ fT 1 ^p?r
^nfi- 3TTcT #  m?fr 
iw ^  ^  to t  <Tr% f r  cr>f^r

^  rnfrw^r, % «tt̂  t f w  qTM t
®PTt %  ^TTT fftP lT  q T f W t  ^
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f t ® #  fa f f  wrnr % » m j  9T7*r *nrfrT 

#fa?r qcff ^  fa: fa ir % sstp 
qr irk #  €wCt srr# ^  

<ranrar f lt7* ffw n n i t t  irfjTT 
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I — f̂TT VTt ? ( » V W f)  
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vp * m  *r*r % i ?r
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^  aPT*TTT̂ ’ «P̂ TT ^TF*ft f ,

^ T O W T  Vjjff fsRTT I *|V 
fp s p r R  *rfirfc«ram fort
t  fa*r % m  %• f f o r  *rt 
^PPTT* frr % fw rn n  I SPTT
apm  3TRt % sr-st srjt fa*rr m  
*rr f^T T arrrt n * m  **£t M r ,  3?r 
$rr s f i w t ^  ^  £m
^sn srrq- vsmr % m m  f*n
* ?? t  i *m srrr ̂ r stft f a w ’r fa*ft 
*ft t » t  Frjf5T % ?$■ *rcf! t —  
vrc *r l o s  f<?m *ppt?t w f r r

'fit ?  t fk  $t?T $ * F  Ŵ T t  
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*§& wmRvr k*ppt $ 1
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fsr̂ r ^  f«rcft #ff?r qrsflftfqa^ srer 
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^ r  $  fasnqTsirs s fn r ^ m r ^  
m *  ^ cm r  anr% ^  ^ r  % eft 
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fir 1 f  w t t  f  f*p 

^  %ftK
t W t  #  tftftfrCTg * m  vft* x* {
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^  an?r ^ ?pr f?r̂  $  ar ?rr^ vt 

’Ertr srrftm frr̂ r ?t *r *tt

^t̂ t § ft? ^r 5fn% ‘̂wncr 

w t o  ®Pt 1

DR. HANEN SEN (Barasat) Mr. 
Chairman, Sir, I want to aay a Uto 
words in support of the Resolution 
moved by my hon friend, Shri
Madhu Limaye. Though there may 
be some scope to improve this
Resolution here and there, by aod
large, the same has brought out three 
main points—the remunerative price*
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for the agriculturists, availability of 
essential commodities and thirdly, the 
people should get the essential com
modities cheaply. These are the three 
■main ideas that are present in this 
Resolution.

Now, in the first instance, Govern
ment has no pi ice policy This aas 
been pioved Since Independence, 
Government had no pi ice policy be
cause the Government had no control 
over production or distribution Here, 
the Government which cannot control 
production or distribution cannot, ob
viously control the prices Today, 
anybody can get away with any 
prices that he likes to charge on a 
customer Take for example Delhi, or 
the village side or take the case of 
Calcutta Kerosene, coal, cigarettes, 
bins or anything is available for any 
pnee Even in Delhi, from one area 
to another the prices differ There
fore w^at I say is that Government
has no price policy It had no price 
policv also and there i«s no price policy 
afeo now There is an organisation
known as Bureau of Pricing and
Costing I do not know what is the
function of this Bureau We are told 
that in regard to medicines the 
Bureau has published a report m 
which the pace on costing of certain 
medicines has been found But, has 
that report been made available to 
Members of Parliament’  No Sir, Has 
the Government acted on the basis of 
that report7 No Sir, Reports pile up 
m the offices Therefore, all these or
ganisations like the Bureau of Costing 
and Pricing are of no use Take 
for example the Agricultural Friccs 
Commission It has spoken about 
wheat, rice and other things But 
what about jute? Sir, you come 
trom Bihar. I come from Bengal. 
There are Members who hail from 
Assam and Orissa. These are the four 
States which produce jute. This year 
the jute-growers have been complete
ly massacred at the altar of the Gov
ernment. Price policy and the greed 
of the jute mill magnate. In our 
parts in Calcutta, the name of the 
Planning Commission has become a

commission of Dhar-dhana. They 
have joined Dhar and Dharia and 
called it the Dluxr-dharui commission. 
This is the Joke going around m cer
tain areas in Calcutta.

THE MINISTER OF PLANNING 
(SHRI D P DHAR)- He can add 
Sen to it

DR RANEN SEN: Let him take it 
as a joke. There is no malice in it. 
What I am saying is that at present 
anybody can charge any price and 
got away because Government havfe 
no price policy and have no eontroi 
over production. The bulk of the 
essential commodities is produced in. 
th<> industrial sector today, but cer
tain people care two hoots for this 
Government or their decrees or dic
tate When the cotton textile mills 
wie asked to produce 25 per cent 
standard cloth, they said that they 
■were not going to produce it But 
what did the Government do’  Ulti
mately, Government increased *he 
puce «io much that j&ow the poor will 
ha\e to pay 80 plus 20 per cent more 
or a total of 50 per cent more

In regaid t0 essential commodities, 
it is said that there is a scarcity in the 
maiket and there is scarcity m the 
country. But is it really so° Is
there any real scarcity m the country
or in the market? If I can pay R&- 
20 I can get a k G of Dalda. So there 
is no absolute scarcity, but there is 
only relative scarcity. The same
is true of many other things also But 
what ij} the policy of Government in 
this regard?

For instance, the Hindustan Levers 
produce Dalda. Mr. Dhar should know 
that in the Kanpur unit they started 
prepaung margarine which could be 
easily mixed with butter The
puce of margarine was Rs 13 per 
kg  and that of Dalda was 9. 
So, they stopped producing Dalda 
and switched over to the production 
of margarine But what did Govern
ment do? They did nothing. Ultimate
ly, the workers struck work in Kanpur
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and said that they must pioduce 
Dalda and not margarine Ultimately, 
the UP Government was forced to 
compel the firm to start producing 
Dalda instead of margarine The 
workers went to the manager’s office 
and said after banging hia table 
‘Would you agree to produce Dalda or 
net’ and ultimately, the firm was 
loiced to produce it

Again, Government have developed 
a gap for exporting certain essential 
commodities o* which the country is 
starving The poor people and espe
cially the village people are the 
worst suffrers in this regard I 
might mention here that there is a 
movement only to export rice and 
wheat and other things, which one 
can undei stand, but even to export 
drugs out of the country Even the 
uiban people do not get the essential 
drugs what to talk of the poor peo
ple m the villages But Government 
have got a fad and they want to per
mit certain firms, mostly foieign firms 
to produce drugs m India and export 
them outside They get only Rs 15 cr 
20 crores this way pei year whereas 
the drugs could have been made 
available cheap to the people m India 
for our poor and middle class people 
in particular What I would like to 
stress is that Government have got 
no price policy and no control policy 
So that the big industrialists are able 
to go on doing whatever they like, 
and Governments decrees or dictate 
axe never listened to by them with the 
result that Government are absolute
ly incapable of controlling the prices

Therefore, this Resolution which 
says that essential articles of con
sumption should sell at 1£ times the 
tost of production, including transport 
charges, taxes and profits is very 
timely

I-a%tly, since you have rung bell, 
I am reminded of the speech made by 
Shri Daschowdhury in which he re
lated the condition of the jute growers 
It is known to everybody that this 
year the jute growers have learnt 
the obitct lesson of their life There

is a movement in Bengal, everywhre, 
in which all sections of people from 
Congress to all other political parties 
have come to the conclusion that it 
is not worth growing jute. Already 
propaganda i$ going round among 
the peasants ‘Do not grow jute, rather 
giow paddy At least we will be 
able to eat something*.

Theiefoie ,it is high time the Plan
ning Minister reviewed the pricing 
and control policy Let him think 
again not only in regard to taking 
ovei ceitain basic industries that pro
duce essential commodities but also 
the distribution of certain essential 
commodities and articles Otherwise, 
the whole country is going to rums

The last word I want to say is this 
The railway strike is coming, it is 
definitely coming One of their basic 
demands is cheap shops wherein grain 
and all other essential commodities, 
four or five items have to be suppli
ed If this is not done, the railway 
woikeis followed by other workers 
aie going to stnkp and the whole 
counti y will be in a chaotic condition 
for which the Government of Iadia 
should thank only themselves and 
nobody else

16 37 brs
MOTION RE CONTEMPT OF THE 

HOUSE

MR CHAIRMAN The Minister 
of Parliamentary Affairs to move a 
Motion

THE MINISTER OF PARLIA
MENTARY AFFAIRS (SHRI K RA- 
GHU RAMAIAH) Before I move th* 
Motion, I would like to state the facts

i*rr qtez m i l  % » w f r  

fa r  <rrcr#r srerrsr fararfr

f t  ft? f w  <rr

t  «


